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In The Central Administrative Tribunal 
'· 

ALLAHABAD BENCH 

t : ORDER • SHEET : i 
777/2000 

Application No of 199 

Applicant (s) 

Advocate for Applicant (s) 

Respondent {s) 

Advocate for Respondent ( s) 

1 

·~ 

Notes of the Registry Orders of the Tribunal 

21/7/2000 

Hon1ble r•t-. s.1<.1. Nagvi, J.M. 
Hon'ble l•k!_ M,P, Singh, A1M1 

......... 

Sri s.K. Mi.shra, for applicant. 

Sri A. Tripathi, advocate, learned ccuns ef 

for respondent. Heard on actnissu.cn. 

fit case t o be admitted. 

We find the representations of itie 

applicants dated 01.0 s.2000 and O s.o6.20DO/ 

the copy of which have been annexed as 

Annexure 11-12 and A-P respectively( Ft,r ~ 
pending ccnsiderati en before the r ssp cndents, 
alnd therefore the o. A. is finally di sp C5 ad 
with the directicn that the respondents shall (1 
decide the representati ais within 8 w·eeks fron \ 
date of cQl'Jffiunicati en of this order and pass 
detailed· speaking reasG1ed order. 

/T • Josh.i/ 


